FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
GJS INFRATECH PRIVATE LIMITED OPERATING IN CONSTRUCTION OF
FLATS AT MYSORE

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1.| Name of the corporate debtor GJS INFRATECH PRIVATE LIMITED
along with PAN & CIN No. PAN: AADCG5826A
CIN: U45200TG2009PTC065762
2.| Address of the registered office Plot No: 852&853, Sri Swamy Ayyappa Co
Operative Society, Road No. 45, Madhapur;
Hitech City, Hyderabad, Telangana; 500 081,
India.
3.| URL of website Not Available
4.| Details of place where majority of | Construction of flats at Mysore
fixed assets are located
5.| Installed capacity of main Semi-finished flats at Mysore
products/ services
6.| Quantity and value of main Activity stopped long back.
products/ services sold in last
financial year
7.| Number of employees/ workmen | Company does not have any employee on
roll as per records available with RP.
8.| Further details including last Can be sought by sending request to
available financial statements Resolution Professional: gjscirp@yahoo.com
(with schedules) of two years, lists
of creditors are available at URL:
9.| Eligibility for resolution applicants | Can be sought by sending request to
under section 25(2)(h) of the Code | Resolution Professional: gjscirp@yahoo.com
is available at URL:
10 Last date for receipt of expression | 18-09-2024
of interest
11} Date of issue of provisional list of | 28-09-2024
prospective resolution applicants
12 Last date for submission of 03-10-2024
objections to provisional list
13| Date of issue of final list of 13-10-2024

prospective resolution applicants



mailto:gjscirp@yahoo.com
mailto:gjscirp@yahoo.com

14 Date of issue of information 18-10-2024
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15 Last date for submission of 17-11-2024
resolution plans

16 Process email id to submit E-Mail: gjscirp@yahoo.com

Expression of Interest

S/ 1 Regd. No.

|BBI/IPAD0Y
|P-N000165/2018
2019112108

Date: Hyderabad Dommeti Surya Rama Krishna Saibaba
Place: 03-09-2024 Reg No: IBBI/IPA-003/IP-N00165/2018-2019/12106
Regi Add: Flat No. 104, Kavuri Supreme Enclave,
Kavuri Hills, Madhapur, Hyderabad-500081.
For GJS Infratech Private Limited under CIRP



mailto:gjscirp@yahoo.com

VARDHAMAN BANK
VARDHAMAN (MAHILA] CO-OF. UREAN BANK LTD.
Head Office- &.2-351IN1, Nshant House, * Flox, Road No.2,

Damand Motice dabed 15/06.2024 caling upon the

Hydersbed- 500001 T.5.

Priyanka Gragh Tech Pyt Lid

Commean Address of 1. Sri. M Metsji 2 Sri. MHarsha

AdcH #1818, MCH. No.16-2- 835735, Saidebed Colony,

AvicH1l # HNo, 16-2-836/13, Saidabad Colony, Hyderabead -500050 TS,

s}

Priyanka Graph Tech Pyt Ltd.,

Comman Address of 1. S M etaji 2. Sri_M Harsha

AdcH # Hio. 1818, MCH. No.16-2-535035, Saidabed Colony, Hydersbad-S00058{TS).
Addll #HNo. 162835413, Saidshad Colony, Hydershad -SD0053 {TS).

3.Mis Sri Priyanika Graph Tech Pyt Ltd,

500001 TS,
3 Borrower-Mis Sri Privanka Graph Tech Pyt Lid.,

Comman Address of 1. S MMetaii 2 Sri.M Harsha
Ackd-1# HMo. 1808, MCH. Mo, 16-2-835/35, Saidabad Colony, Hyderabes S000S(TS).
AdcH1# Hio.16-2-53613, Sadabad Colony Hydarshad -500055 {TS).

Commen Address of 1. Si.M Metaji 2 Sri.M Harsha 3 Smi N Vanibala Win. mmuaql
AdidH# HMo 180, MCH. Mo, 16-2-835/35, Saidabad Colony,

AdcHI # Hbéo.16-2-836113, Saidabad Colony, Hyderehed -500058 (T5).

4 Mis Sri Priyanka Graph Tech Pyt Lid.,

500001 L5
5. 5ri Suram Vienkat Reddy. AddH#H Mo 12-5-143, Temaka, Secundeshad-S00017_
Add-l # H_No. 8, PlotMa: 108, Jyofhi Colamy, A0C Gate Secunderhad-500 (M5,

ummm&mmz:mmmsummhmﬁmﬂmm
1 BorrowerMis Graphic Systems # 4-1-882'1T, 15T Roor, Reddy Hostel Shopping Complee, Tilsk Road, Abids,
Mame of the Partmers 1. Sri M Metaji S0, Sn. Narahan Prasad Reo Meka. 2 56 M Harsha Sho. M. Netag 3.8s Sn)

Factory Address # Pict Mo 48/, Phase -1, SyMo.257, IDA Jeedimetia Vilage, Jeedimefa , Mandal Cuthbeflapur,
RR Dist Office Add# 4-1-88211 17, 15T Floor, Reddy Hostel Shopging Comples, Thak Rioad, Abds, Hydersbac

Factary Address # Plol No 48, Phase -1, SyMo 257, IDA Jeadmeta Vilage, Jeadmetiz, Mandal Cuthbullapur,
RLR. Dist. Oficefdd £4-1-88217, 15T Floo, Reddy Hiostel Shopping Comples, Tisk Rood, Abick, Hyderabad- 500001 TS
Mzme of the Directors 1.5r M Metaji, S4o. Sri. Marshas Prasad RaoMeka. 256 M Harsha Sho. M. Netzj

Mame: of the Guarantors: 1.5 M Metafi S/o. Sri Narshan Prased Fao Meka 2.5 M Harsha Sl M. Netsi 3.SmiH|
Wanibala ¥in. S M. Netel 4.M's Sri Priyanka Graph Tech Pyt Lid 5 Sri Suram Venkat Reddy.

| Factory Address. # Piat Na 438, Phase -1, SyNo 257, IDA Jeedimeta Vilage, Jeadmeta, Mandal
RLR. Disi. Office Add # 4-1-852/1/7, 1ST Floor, Reddy Hostel Shopping Complex, Tilsk Rioed, Abids, Hyderabed-

HYDERABAD | TUESDAY, 3 SEPTEMBER 2024 BUSi“ESS Stﬂ]ldﬂl‘d

POSSESSION NOTICE

EDELWEISS ASSET RECONSTRUCTION COMPANY LTD.

CIN: U67100MH2007PLC1T4T59
Retall Central & Regd. Office: Edelwelss House, Off OST Road, Kalina, Mumbat 400098

within B0 chays fromHie dale of receipl of the said nolice.

APPENDIX IV [rule-B{1 | POSSESSI0N NOTICE (for lmmovable property]
Wheress, The Authosized Offices of the Secured Creditor sesnlboned hesein, mnde The Searilssion and Reconstrudion of Firancal Asssls and
Enfiorcament of Seasily Inberes] (Ad), 2002 and in execine of powers oonfemed mider Section 13(12) read wilh (Ruie 3) of B Security infenest
(Enfoecement) Rufes, 202 sed & demand molice ax menfioned below ciling upon he bomers) o repey e smount menlionsd in B nofos

| asmals o Ddeteeiss Assel Reansirockon Lisniled sl as il ownlact-

Theresllis, Assignor menlioned hesein, has | e

ing in ils capscily as lnestes of Trusi menloned b ot [

Auiltworised Olfiosr of Edelwsiss Assel Reconstudion

ol SARFALS Acl, 2002, CARC s slepped inlo the shoes of he Assigno and all the dghls, e and inlenests of Assignon wilh sesped o e fisen-
il assss dong wilh underdying seourity inlkesesls, guarnlees, piedges heve vesled in CARC in respec of the nancsl assstsaos aoiled by e
Batrower and EARC exercizes ol il fights as e secured credile.

Thee buimowes hawing failed fo sepoy the amounl, aolice = hershy given o e bomowes and the: public in general Bal he ondersgned being e

Mmmﬂfﬂmﬂmlhudﬂ'ﬂb—sﬂmﬂ]mm1Hul.ldrmduﬂ'lnieSuthmli, Inferessd Enforosmend] Rules, 2002 on e dale

e rederned &= "TARCT). Pursien lo he assignmen] agresements, under Sec 5

Limnilesd] s Laken possession of e property descrites] berein bedow in exprcse

e | mesiBunesd sgpined each property.

3.Ms Sri Priyanka Graph Tech Pt Ltd_ sl & - |Mame of [Loan Account| Borrower Name & Daie of Demand | Date of Possession|
Factory Address  Piot Mo 48/B, Phaze -1, SpNo 257, IDW, Jeodimetis Vilage, Jeadimetia, Mandsl Quthbulapur, Mo Mame of Assignor | ST | T Number | Co-Barmoweris) Mame | Notice & Amount | Possession|  Stahss

FUR. Dist Office Add # 41882117, 15T Fiooe, Reddy Hastel Shopping Compies, Tk Fioad, Abids, Hydershad- ST Caumiosing | T o TWENE R AR |
500001, TS. . Finance Limited EARC o ! {Fupees Foury Thees Lakh | Symbolic
2 BorrowerMis Sri Priyanka Enterprises # 4-1- 88217, 15T Floor, Riaddy Hostel Shopping Complax, Tiak *| (fommerly known == | TRUST |HMIOSUHI e ighl Thousarnd Five | ZEMAIIM | Possession
Abids, Hyderabad- S00001 T5. - -~ Lipenca. i Poonswslla Housing | SC-438 | 106138 %) SUMKARA ADILAK: HIN I-Lh?ﬂ?udtg:mi]nrp'ﬂ E

Mame of the Partners1. Sri M Metaji Sio. Sri. Marahan Prezad Rao Meka. 2.5 M Harsha Si0. M. Nata 3.Mis Sril Plucinit bl FiltyThwes: Criy) |

DESCRIPTION OF THE PROPERty: All That Pice: & Parcsd 0F Door No 4-137, Ts Mo 1261, Padalspeta Jammu Na
Wisianageram Mandal And Distric Adm. 331.5.5q FL Gp Marayana Puram Pin Code- 535002 Bounded By:- East:- 158 Feel Cc Roml, West- Roc
Houre OF Sunkari Narsmbuhi, Northe- 2 Feel Passage Them Fio: Houss O M Mararyana, Southe- Graved Road.

ayarpuram Yilage And Gp,

Grihum Housing 1] farramsetii Ranibabu
Finance Limited EARC | HM0S | [Borrowsr) 2) Yarramseti E%ﬁxﬂm*”

F3 [lnmn'h_lhm_n m 1.|||l|?]' Papamma, Yarramsziti ':'h:“l: s 3&_ "Em FUORPE Pmsjﬁmn'm
Finance Limited) Kotzsathi {Co-BorowedS] Oniby}

Descriplion OF The Property- All Thal Pisce: fead Parcel OF Morigage Property OF Sile Messsurieg An Exlend O 16130 5g.¥ds. O 134 871 5q. Mirs. Wil
Fet: House: Messautieng B05 S i Covered By 5.No. £43-3 0F Chelupall Vilage & Panchyal, Marsifsalrem Maradsl, Willin The Limils 0f Sr Marsipalnam,
Vissituiprsirm, Beunded By Exst: Panchal C.C. Pt Weest: House Of buhyaks Lova P, Morth: Vacad Sile (OF Inf Trimuulu, South: 37 Read.

The: bormowess"s all

is il o p

o subr-seclion [5) of sedion 13 of the A, in resped of e avalable, o redeem he seored aseebs.
Thee basironwer in parfculsr and the public in general & heeby caulioned nol I deal will Be propery and any dealings: wilh e properdy will be
subviecl o e charge of e Ddetwess Assedl Reoonsirucion Company Limiled for e amounl menfoned below and inferes] thenson.

Place:
Date: 03.00.2024

Special Judge-l Before
The Motor Accident Claims
Tribunal at Chennal

MCOP. NO. 2332 of 2024
Magella Lakshmamma
Petitiomear

S5.Mo | Bomower (s) Qs &= on 3

1.05.2024
I

5

_-__WE__CEP_%S'M Z7500000 |

Mis 5 Priyanks En 275,00 TB0E.874.TH
i Pricnis Croots oo P 17500 e

Wersus
mnj'!ﬁf 1. Mohammad Jeelani
3105 704 2 IFFCO-TOKID General
A Insurance, Co, Ltd

1,33, 10, 6698 48

Resl:hundams
FIRST RESPONDEMNT:

date of fhe sand Mofce with subsequent inbarest and expensas from 01.06.2024.

Fules 2002 anthis st day of August 2024,

op Urban Bank Ltd for an amound of Rs_ 7,331
Hinty Mina and Fourty Cini infesresst from (1 .06 2024 and

property
Martgaged property cened byl SriS Venkat Reddy & 2. Smt. N Vanibala

To repay the emount mentioned in fhe notice being total of their Thres loans amounting 1o Rs. 7,33,10,009.40)
{Rupess Seven Cores Thirty Three Lacs Ten Thousand Ninty Nine and pasa Fourty Only) within 60 days from the

Thee abowe named Bosmower end Guaramiors having faded to repay the amount despile the recespt of the abave
refiamed siabuiory notica, Nodca is harsby given o the above said Bommower and Guaraniors in paricular and the
public in gen<ral that the undersigned has taken possession of the propearty descnbed hansin bedow in exacisa

powers conferred under Section 13(4) of e said Act read with Rule & &9 of the Security Inberest (Enfiorcement)

The abowe-named Borower and Guaraniors in particular and the pulblc in genaral are harsby cautionsd nod io

daal with The property end ey dealings with the property will be subject o the change of Vardhaman [Mahila) Co-
Siewven Cores Tharty Three Lacs Ten Thousand
fhossreann.

| n collateral Security for Mis Graphic Systems, Mis Sr Priyanks Enerprises & M's Sri Priy
Er«mmm

Mohammad Jeelani,

wife of Shaik Subhan,

No. 1605, East Street, AS Beta,

HNellore, Andhra Pradesh-524304
Please Take Motice that the

above MCOP is filed by the

Petitioner Before the Hon'ble

Special Judge-l of Small Causes

court At Chennal was ordered

notice to and Retumabile
by 23.09 4, Therefore you
wull ap Before the Hon'ble

Judge-1 of Small Causes

c::rurt. At Chennai on 23092024

AT 10.30 AM, failing which the

above matter will be Decided
Ex-party in your absence.

Mis K. MAGARAJAN

08, West :FlatNo 410,

409, West :FlatMo.411,

Mortgaga Property-lllAl

squmis. |, Sy No. 257, situsted at Jeedimetia Village, industral Development Area,
South: 150 ft Road_ East :Plotho 480 West : PlotNo. 488,

Morigage Property-LAN that M. Mo 114636117409, partaining 1o flat beanng no40% in sacond floor, weth .al
plindh area of 574.36 50.f along with an undivided shane of land admeasunng 35,07 sq.yds. or 28.32 5q. mis. Out
of 25490 sq.yd=. of APEX Apariments in wand no. 11 biock no. 4 situated at A C. Guands, Saifabad,
belonging to Smt. M Vanibala and bounded: -Morth : Common Comidor, Seath - Open to Sky East

Hﬂtuapeﬁnpmif—l:ﬁlﬂum.ﬁ-l—mmm{),patmu'ghﬁatheﬂimmﬂﬂmsmﬂhr,ﬂal
pinh area of 574.36 50.ft. along with an undivided share of lznd admeasunng 35,07 5q.yds. or 29,32 5q. mis. Out
of 2590 sq.yds. of APEX Apartments in ward no. 11 bisck no. 4 sitveted &t A. C. Guards, Saifabad, Hyderabad,
belonging to Smt. N Vanibala and bounded: -Morth - Common Comidor, Sowth - Open o Sky East
| that Piot Mo. 488, Phasa-1, admeasuning 237160 sq.yd=. or Equivalent fo 1903.03

 Cuthibuliapur]

Mangial, Medchal - Malkaigir Dist., T:5.. bekonging o Sri. S Venkat Reddy and bounded: -Morth : Open Space,

E.PRABHAKARAN
COUNSELS FOR PETITIONER

Hyderabed,
- Flat Mo,

: Flat Mo,

Rega Offca: PlotNe 2, 8-2-/IE0E, Rosd Mumber 12,
Barpurs Hills, Hyderabod, Telangana - 500034, Tel: 01-40-67 138810,
CINE L7220 0T G H90eP L CIa M. Emaik Woekesiter: wawaeprealresc oo

NOTICE OF 25 ANNUAL GENERAL MEETING,

BOOK CLOSURE AND REMOTE E-VOTING INFORMATION

Moo is herehy given that the 25 Anmual General Meoiing (AGM) of the members

of Paled Technologies Limiled will be beld through Video Conferencing and Other

Aaacdio- Vil Means V) on Wiednesdary, the 25th day ol Sepiember, 2024 at 2 00 pam

(15T} o irareact the busness o sed oul in the Moo of he AGM. Genesal Ciroular

OS2 S dosbed] Seplesmber 25, 2027 issued by the Minisky of Corporate A (MCA)

and SEBIMOVCIDY Poll 2PCIR20Z3MET dated Oclober 7, 2023 issued by SEBI

{heeneinafber coliectively nefored fo as Sthe Ciroulars™). Companies ane allowed o

hold AGM through Videos Conforonoe without the physical presence of the moembers

al a common verme. Henos AGM of the Company i being hedd through Video

Conferencng mode.

2 Shaschoidons will be provided with a Bcility bo altend the AGM through VCROAM

tihwough the COSL o Voling sysiems. Shaneholdens may acoess the sameat hitips:

v cvolingindia . com under shansholders! members login by wsing the remole o

woling aredenals. The fink for VCOMM will be arvlable in shorsholdens members’

login where the EVEN of Compreny will be displayed.

1 Moo is furlher given pursusnt io the provisions of Seciion 91 of the Company Acd.

203 read with Rule< 10 of he Companies (Management & AdminisiraSon) Rules.

2014 axs smerced firom time to e and Regulation 42 of fhe SEBI (Lising Obligaions

and Disclomune Requinements). Regulations, 2015, thal the Register of membens

and the share imnsier books will resmain closed fom 186 Seplember, 2004 lo 256

Saplomber, 2024 {both denys inchusivis) for the purposs of AGKW

4. In complianos with the circulans, dlecironics copies of the Notice of the AGM and

Annual Repord for the Y 202324 hove been sont io all the sharcholders whose o

are alen available on the wehsite of e Compeny waw polired com. The Molior can

bz be accrmsed from the websiles of the slock Exchanges i.e. BESE Limiled al
wewve trminadisn oo and NSE India Lniled o wew.nscineia.com . The dispaich of

Mmdﬁnpmwﬂnﬂuhmdﬂﬁkwmhmbemmphmdmm‘

Seplermbaer, 2024,

5 A= reguined under seclion 108 of the Companies Act, 201 3read with Rule 20 of the
Companics {Management and Adminisiration ) Rules, 2014, as amended from Sme o

time, the Company hos engaged the servioes of Ceniral Depository Senaoes | India)

Lamifteed boy prowicde e-wolineg facility bo the sharebol ders of he Company. Mombos:

holding shanes sither inphysical fom or dematerssioed from s on te col-off dole

iz 18" Seplember, 2024 may sl heir voles olecirorscally on the business as set
frthiim the: Molioe of the AGM through the clecinonics voling sysiemes of COSL jremole
o-voling ). Mambers s hoeneby nfomed that

1. The business =ed forth in the Nolioe of the AGM mey be ensaced through remobe
o-woling systhems ol the AGM.

2 The Company has compleled the dspaich of Nolice of 25th AGKM along with he
Armusal Report 202324 on Morday, the: 2nd Day of Seplember, 2024,

3 The rermoe e-voling shall commenoe on 22 Soplermber, 2024 (9.00 AM EST) and
ssheall e o 24 Sepilermibesr, 2004 | 5.00 P EST). Mombers meay nole thal once e
o ane ozt on a resolution, fhe members shall not be aliowed o change i
submrgurily.

4. Thee cut-oiff daie fior determining the ebgibility o vole by remole o woting sysiemes
al the AGM shall be 18" Seplomber, 2024,

5 Ramobee-voding module will be disstsbked after 5 00 PR IST on 245 Seplember, 2004

B Moembors who horee coesd Shirvoles by romeole o-Wioling prior o the AGKM meny also
athendipesricipate in the AGM through VDWW Eaclity, bul shall not be allowed
I caxs] hesir voles agin.

7. Any porson who soquines shenes of the Company and becomes a Member of the
Compny afler serding of e Molice and hokding shares: = of the oul-off dals.
Moy aibiizin fhe login 1D and possword by sending nequest al comparmy.

e al o, Hiowveser, if b shee is already
registered with COGSL for remole o-voling then hed she can use hisfher exsting
wenrs [Dvand passsord for cesting the vols.

B The Eacility for e-woling will also be rrosde available during the AGM and thoss
rrezmibeers present in e AGM though W faclity, who e nod cost their vole on
ther respiusion hnowgh remole e-voling and or ofhersise not besmed from doing @
shall ber esfigibil e i wolbe hrough the o-woling systems: of the AGM. The memibers
wiho hanre ool their woles by remobe e-voling prior o fhe AGKM meoy akso atiend e
AGM but =hall not be entilled fo cast their voles agan:

a ﬂmmmdmngrmuehrhrmhﬂgm:ndmm:imd
s, pvyesicasl e and i ] thesr el addresses
is provided in the Niotice off e AGM.

10 Members who have nol negisiened their ool addresces with respecive
depositry parfcpants and membeors holding shanes in physical mode ane
requesied io updaie ther e mail sddresses with Company's Registrr and shane
TransierAgent, Mis. KFn Technologies Limited ail neveenisren, igidiniscdh. com
I receive copies of the Annual Report 20273 24, slong with e Mooz of the 25th
AGM, instnudion for emoie o voling and instnction forperticpalion on the AGK
through VC.

M. The delals of Scruinizer and procedure: for Speaker Rogesisaion |s provided in
the AGM Molice.

12 In caxse you hanee any quesries or issues megarding o-voling, you may refer bo the
frequenity msiond Chuestion (FACES®) and o-voling manual availsble ai
woarvevolingindi,com, under hedp sodion or wrils on omail o helpdesk.
evolingi crlindia com or call 100225533 or coniract Registrar snd shan

Tm'lsfu'.ﬂpthl‘s.ﬂ_m Technokogees Limited at phone: 58497855830 ermail:

E For Palined Technologies Limiled
Sd

Shruli Mangesh Roge
Compeamy Soorekny|

Place : HYDERABAD
Dimber - 02-09-2024

Sdi-
Date 310820 Authorized Officer
Place: Hyderabad Vardhaman (Mahila) Co-op. Urban Bank Ltd.
65@ PALRED TECHNOLOGIES men ~ FORM NO. URC-2 _
— LIMITED e Pasat b st 37404 e oo ek 20 e K)o b

Companes uffonzed o Regisa Rulss, 2004)

1.Matica |8 nﬂel:g giwan that in pursusnce of sub-section (2) of secion Y66 of the
CompaniesAct, 20103, an apolcaion is prapesed o be made atiar ifleen days hereod bt
bafure I axpury af thirty darys heneinatle ko the Regisiiar of Comganies, Hyderabad al
2nd Floor, Corparata Bhawan, GEI Prst, Nagol ndlaguda, Hydarabad — 500 088,
Telangana that “BACKBASE INDIA LLF”, a Limited Liability Parinership, may be
regigtered under Part | of the Chapber XX of the Companies Act, 2013, es a Comperry
limiled by shares

2.The thttﬂm'-.'l}ﬁl‘.“lstl”h& propased company ane as kabows: To camy an the busingss
of products and sarices in the area of information , tha provision of othar
softwara and ICT refaled services including consultency, hosfng, mandenance,
develapmeant, saling. supporting and distributon of safbware

3. Acopy af draft Memorandum and Arlides of Assocsation aflhe proposed COMpany may
b inspected a1 he regislered offics of Backbate India LLP stualed 0 Ground Flior, Pl
M 1.2, 3 and 4 Parl i Sureey Mo 08, Wastern Aqua, Kondapur, Hyderabad Cily,
K."J'Rang.areddg.'. Tefangana, India— K084,

4.Malica is hereby ghven thal any person objecling % this application may communicate
thelr abjection In writing o the. Fgagls‘.n:rm Geniral Regalration Centra (CRE), Indian
Insiule of Corporate Affairs (|ICA], Pl No, 6, T, 8, Seclor 5, IMT Manesar, District

N {Ha b, Fin Goge - 122 050, wikin twvnly-ane days from the dae of
icaifion of this nofice. with a copy 1o #he company atits registerad affica.

Mames of fpglicant © 1. Darbha Venkat Ramesh
2. Jacob Geerlaf Plaiar

Diated this 3 day of September 2024

Sdi- Authorized Officer
Edelweiss Asset Reconstruction Company Limited

ATN INTERNATIONAL LIMITED
CIN : LE5993WE1983PLLOBDTES
Repd. Office : 10, Princep Streat, 2nd Floor, Kolkata- 700072
Email ; atninternationallimitedi@gmail.com, Website : waw.atninternational.in
Phane : 91-33-4D02 ZEA0, Fax - 91-33-2737 9053
MOTICE OF 40th ANNUAL GENERAL MEETING [AGM]),
E-VOTING INFORMATION AND BOOK CLOSURE
Matice is hereby given that:
1. The dith [ Forty) Annual General Meeting (AGM] of Members of the Company
will be held an Wednesday, the 25th day of September, 2024 ag 2:00 P& (I5T] )
through Video Conferencing {"WC°)f Other Audio Visual Mears (38D, in
campliance with applicable provisions of Companies Act, 2013 and rules made
there under, 528 [Listing Obligations and Disclosure Requiremants] Aegulations,
2015, the Secretasial Standard an General Meetings {S5-2) issued by Institute of
Campany Secrétaries of India read with MOAs circular ne. 09/2023 dated
teprember 15, 1023 and SEBI circular no, SEBHOSCFD/CFD-POD-
/PO 2023/167 dated October 7, 2023,
2. Membsers will be able to attend the meeting anly through VCA0MWM and those
mermbers participating in the sad AGM through YOO8V facility shall be
rackoned for the purpose of guorum under Section 103 of the Companies Act,
2013,
3. In Campliance with MCA Circulars and SEBI Circulas, the Notice of 40th AGM
including details and instructions for remote e-voting/e-voting at AGM and
Finarcial Statements mcluding Auditors’ Report, Board's Report and related
Annexures attached therewith (CoBectively referred 1o as “Annual Report 2023
24" ar “Annual Repart”) have been sent an 02.08.2024, in electranic mode, ta all
the members whase e-mail ids are registered with the Compary's Registrar and
Share Transfer Agents [ATA], M/ Maheshwari Datamatics Pet Wd ftheir
respactive Do positery Participantis). This is also in accordance with the provisions
of Section 101 of the Companies Act, 2013 read with Rule 18 of the Companias
{Mlanagement & Administration) Rules, 2014 and Rude 11 of the Compamies
{Accounts) Bules, 2014.The same are also available on the website of the company
at www atninternational.in and can also be accessed from the website of Bombay
Swock Exchange at www.besindia com, Mational Stock Exchange at
www.nseindia.com and that of Calcutta Stock Exchange st waw, csa-india, com
4, Thie Register of Members and Share Transfer Books of the Comparry shall remain
chosed from Thursday, 19th day of September, 2024 to Wednesday, 25th day
September, 2024 {Bath days Inclusive) far the purpode of Annual General Meeting.
All membars halding shares either in physical farm or dematerialized form, 35 on
the cut-off date, Wednesday, 18th September, 2024 are provided with the facilivg
1o cast their vote electranically [e-voting) on the business as set forth in the Matice
of the 40th AGM, for which the company has engaged the servces of Central
Depasitory Services India] Ltd a8 E-Vioting 8@e noy, Members may cast their votes
remately [Remote-E-vating) or cast votes at the AGM |E-voting], using electronic
system provided by CDSL, The facility to cast vate ebectromcally at the AGM (E-
watingg] will be rrade available for members attending the AGM who have not casl
theirvate|s) by remote E-Vating.
4. allthe members are infarmed that
. The remote e-voting shall commence on Sunday, 22nd Septermbier, 2024 at
900, 8. M. [I5T)
h. The remote e-voting shall end on Tuesday, 24th September, 2024 at 05:00
RBALISTL
. Rernate E-wating will mot be allowed beyond the aforesaid date and time and the
Remote E-voting module shall be forthwith disabded by CDSL, wpan expiry of the
aforesaid pariod,
. The cut-off date far determining the eligibility ta vote by electrons means and
T Attend the AGK s Wednesday, 18th September, 2024, Members wha have cast
wode[s) through Rermote E-voting may attend the mesting but will not be entitled
1o cast their voteds) at the AGM
7. Mambers may note that
a) Dnce the wote an a resalution is cast by the member, the member shall nat be
allowed bo change it subseguently,
b] The Compary has appointed M Aful Kumar Labh, Practicing Company
Secretary as the Scrutinizer to Sorutinize the woting process im a fair and
transparent manner,
i, In case of any gueries, you may refer the Frequently asked Question (FA0s) for
Shareholders and e-woting manual available at wwsevotingindia.com wunder help
sction or write an email ta helpdesk.cvating @cdslindia.com ar call an wll free
no, 1800225533, Members may also write to the Company Secretary at the
Camgany’s email address tninternational limited @gmail. com,
For AT International Limited
A0/~ Amitava Das
Cormpary Secretary

Place : Kolkata
[ate ; 02,09 2024
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Wiabsite: wwew.gtnindustries.corm E-mail: sharedepti@gtnindustries.com
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Notice of 62 Annual General Meeting
Snarefodders may note that the G2 Annual General Mesting (AGM) af the GCompany
will be held on Friday, Seplembes, 27 2024, al 10030 &M in compliance will General
Circular 10/2022 issued by the Ministry of Corporate Affairs [MCA] dated December
28, 2022 and SEBI circular no. SEBIHONCFDVPoD-2/PCIRI2 02374 dated January 05,
2023 (hereinafter colectively referred to as “the Circulars™) and aE oiher apphcable
[, 10 transact the business that i setort inthe Notice of the Meeting.
In compliance with the said MGA cinculars and SEBI circular;, elecironic copies of the
Mosice of 62 AGM and Annual Report for the Financial year 2024 wil be sent to all the
memaers whose emal addresses are registersd with the Company/Depository
Farticipants. Members who hawe nol registersd their email addresses and mabile
numbers, ane reguested W furnish te same 1o Be Company's Registrar and Share
Transter Agerd MYs. Imegrated Registry Management Private Lid., Chermai fo get their
email addresses and mabde numbsers registerad temporasily. Tha Nofice of 62 AGM
ane Annual Report far the Financial Year 2024 will also be maoe available an the
Company's website heps:‘www, gminduestries com/investor-refations. Noice is
50 hereby given, pursuant o Section 91 of the Cormpanies Act, 2013, that the
Reergisber of Members and Bhare Transher Boaks of the Company will remain closed
fram 23" Sep, 2024 to 27" Sep, 2024 (bath days inclusive) for the purpose of the
Annial General Meeting
A0 the Memibers are informed that im beres of Section 101 and 108 of the Companies
Act, 2013

&) Members holding shares either in physical form ar in dematerialized form, as oo the
cut-aff date (recond date) of 207 September. 2024, may cast heir vote electronically
on thi: Business a5 set oul in the Notice of 627 AGM throwgh electromic voting system
of Mational Securitivs Depository Limited (NSOL). The Company has appainted Mrs.
Ansu Thomas, Partner WS OVM & Associsies, LLP Practicing Company Secratary as
the Serutmizer o scrutinize the e-voting processin a fair and transparent manner,

b} The remate voting shall comemence on 24" Seplembes, 2024 31 9.00 AM. and
chses on 26° September, 2024 a1 5.00 FM. 5T, Rernote a-vofing shall nat be allvwsd
beyond 5.00 FM, For the process and marner of elecironic vofing, Mambers may go
through the instructions i the Notice of 62 AGM or wisit NSDL website
www.avating. nsdleom a0 in case of queries, Members may refier to the Frequently
Bsked Questions ("FADT) Manual avaitable at wviwevolimg.nsdl.com urder help
saplion or cantact e-voling hefpdesk Members may also wie to the Company
Becratary at the abave menlioned e-mail 10 or the Registerad Office addrass.

o Any person who acqures shares of te Company and become member of the
Comgany alter dispatch of te Hotice ol ASM ard holding shares atter 207
Saptembar, 2024 may obfain the login 10 and password by sending a reguest at
evolingi@nad|.com. However. if a person is aiready registerad with NSDL for e-voting
then existing user |0 and passward can be used far casting vole.

B Member entifled to attend either physicaly 31 the annual general meeting is entitled
fu appaink 8 Proxy fo attend and vobe instead of himself and the Progy need not ba a
mermier of the Company.

For GTH INDUSTRIES LIMITED

(G-
Place: Hyderahad F. Prabhakara Rao
Dabe: 02-08-2074 Company Secrilary & Compliance Dflicer

FORM MO, NCLT-3A
ADVERTISEMENT DETAILING PETITION
[SEE RULE 35 OF THE NATIONAL COMPANY LAW TRIBUMAL RULES, 2016]
IN THE MATTER OF SCHEME OF AMALGAMATION
OF
TOWER VISION INDIA PRIVATE LIMITED
(PETITIONER COMPANY NO.1/ TRANSFEROR COMPANY)
WITH
BSCEND TELECOM INFRASTRUCTURE PRIVATE LIMITED
(PETITIONER COMPANY NO.2f TRANSFEREE COMPANY]
AND
THEIR RESPECTIVE SHAREHOLDERS AND CREDITORS
COMPANY PETITION [CAA] NO, 26/HDB/2024
IN COMNECTED
COMPANY APPLICATION (CAA) NO. 21/HDB/2024
TOWER VISION INDIA PRIVATE LIMITED
(CIN: Ue4Z03TS2006PTC1B1671)
& company registered under the Cormpanies &ct of 1956,
Hawing its registered office situated at Unit Ne 10,
Mew Municipal Ho- 9-1-87 & 119 71/ 4F { Unit Mo, 10,
4™ Flaor Eden Amsri Square, 5t John's Road,
Secunderabad, Hyderabad, 500003, Telangana, India
Represented by Mr. V. Siva Vara Prasad, Authorized Signatory
... Petitiener Company No.1/ Transferor Company
ASCEND TELECOM INFRASTRUCTURE PRIVATE LIMITED
[CIN: UFD102TGR002PTCOIATLI)
A company reglstered under the Companbes Act of 1956,
Hawing its registered offica situated at Uinit No 30,
Mew Municipal No- 3-1-87 & 119/ 1 7 aF § Unit No.10,
4% Fioor Eden Amsri Square, St John's Road,
Secunderabad, Hyderabad, 500003, Telangana, India.
Represented by Mr. G. Naga Anil Kumar, Authorized Signatory
Petitioner Cormnpany No.2) Transheree Company
(Tagether called as “Petitioner Companies”)
Notice of Petiton
A boint Petition under Sections 230 to 232 of the Companies Act, 2013, seeking
approval of the Scheme of Amalgamation of Tower Visien India Private Limsted
|Petitoner Company No.lfTransferor Company| with Ascend Teleeom
Infrastructura Private Limitad [Petrboner company Mo, 2 Transferae Company)
was peeserted on the 22 August, 2024 and the said Petition is foed for
hearing before the Hon'ble National Company Law Tribunal, Hyderabad Bench
an 0™ October, 2024, Any person desiraus of supporting or oppasing the said
petition should send to the respective Petitioner Companies Reglster office,
natice of his/ her intention, signed by him/S her ar his/her
Advacate) Representative, with his/her name and address, sa as to reach the
Petitioner’s Register office not later than two days before the date fived for the
hearing af the Petition, Where he) she seeks 1o oppase the Petilion, Lhe
grounds of opposition or copy of his/her affdavit shall be furnished with such
natice. & copy af the Petition will be furnghed by the undersigred to any
person requiring the same on payment of the prescribed charges for the same.

For Tower Vision India Private Limited | For Ascend Telecom Infrastructure
[Petitionar Company Mo.1/ Private Limited

Transferar Company) [Petitioner Company Na.2f
Transferee Compary)

5d/-
G. Naga Anll Kumar,
Authorized Signatory

Saf-
. Siva Vara Prasad,
Authorized Signatory

Date: 03.09.2024
Place: Hyderabad

Feqd. Office:
Flot o 28, Goyal Society
Mali Valley, Trimulgherry

=:DHYPERSOFT

= TECHNOLOGIES LTD. .

CIN: L29309TG19B3PLCO03012 Sec'bad - 15. TG INDIA

Websils: www hypersoftindia. com Ph: 040-27744413

Ermail: info@ iy peraalindia.com 040-27744754
NOTICE OF 41" ANNUAL GEMERAL MEETING

NOTICE is heraby given to the Members of M's Hypersoft Technalogies Limited
that the A1st Annual General Meeting [AGM) of the Company will be held on
Friday, the 37th Day of September, 2024 at 03.00 PM. 15T through Video
Conferencing (VC} or Other Audio Visual Means [DAVM) to transact the
business as 4et out in the MNotice of AGM which is being circulated to the
members of the Company,

Pursuant to General Carcular Nos. 142020 dated April 8, 2020, 1772020 dated
April 13, 2020, 202020 dated May 5, 2022, 09,/2023 dated September 25, 2023,
and other circulars issued by the Ministry of Corporate Alfairs {"WMOY) and the
Securities and Exchange Board of India ['SEBI'] Circular Mas, EEEI.I'HGI."CFD.I'
ChDJCIRS R 2020,/ 79 dated May 12, 2020 and SERYHOYCFDY CFD-Pab-2/Rf
CIR/20237167 dated October T, 2023, respectively {collectively referred to as
‘Circulars’), companies are permitted to hold the AGM through WCAORY M,
without the physical presence of the members at a common venue.
Aceordingly, the 415t AGM of the Com pany will be consened through VCAOMM
in complianoe with the provisions ol the Cormpanies Act, 2013 and Rules made
there under, Listing Regulations read with the aforesaid Circulars. The deemed
venue for the 415t AGM shall be the registered office of the Company ie.,
Flot Mo, I8, Goyal Society, Moti Valley, Tirmulgerry, Secunderabad-500015,
Telangana India.

The Company is pleased to provide its members the facifity to exercise their
right to vote by electronic means |*remote e-voting®), as provided by Central
Depository Services Limited|{"CD5L™), on all resolutions as set out in the Notice
ofthe 415t AGM

Al the Members are hereby inforrmed the following:

a) Date and time of commencemeant of remote e-voting: September 24, 2024 at
900 M. b} Date and time of end of remote e-voting: September 26, 2024 at
500 P-ML €] The Remate E-Voting Module shall be dizabled by COSL after the
aforesaid date and Time for voting and the remote E-Voting shall not be allowed
bowand the spedfed period. df Cutoff / Record date for determining the
afigibility to vote: September 20, 2024, Any persan, who acquires shares of the
Company and becomes the member of the Company after sanding of Notice of
AGM and holding shares as on the cut-off frecord date may obtain the log in 1D
and password by sending a request @ riafalsacurities.com. However, if a
peraon i already registered with COSL for E-Viating then existing wser id and
password can be used for casting vote. &) Facility for Venwe Voting i.e. e-soting
during the AGM is also made available at the AGM. Members attending the
meeting, who have not already cast their vate by ramote e-voting, shall ba
able to exercisa their right at/during the AGM. f) Mambars wha have cast their
vote by remote e-voting may alse atend the venue meeting, but shall not
be allowed to vote again at the AGM. g) Motice of 415t AGM & available on the
Commipany's website www hyperioftindia.carm. b} The Register of Mambers and
Share Transher Books of the Company in respect of Eguity Shares will remain
closed fram 23rd Septernber, 2024 to 27th September, 2024 both the days
inclusive. In case you have any queries or issues regarding e-voting, you
may refer the Frequently Asked Questions [*FAds®) and e-voting manual
avallable at www.evotingindia.com under help saction or write an email to
helpdesk evoting@odslindia.com The Annual Report of the Company for the
F¥ ended 31,03 2024 is placed on the website of the Company, CDSL and an
BSE Ltd. ie wwwehyperioftindia.com/ wwﬂ.https:.".n'wnw.mtin,gindia.:nnl.l’
and httpss/fwena bseindia.comy respectieely. b) the natice of AGM and Annual
Report for the Financial year 2023-2024 shall be sent through electronic
made to all the members whose email address are registerad with the
Company/depository participantis). Accordingly shareholders who have not
yet registered or updated their email addresses are reguested to register
Lheir emuil address on @ WS CIL Securites Lid on ar with their depository
participant or send their consént at accounts@hypersoftindia.com along with
their folio no./DF 1D client LD and valid o-mail address far registration

For and on behalf of

Hypersoft Technologhes Limited

S~

Place : Secunderabad Fizro Russi Bhote
Dt : 02092024 Marsaging Director

Retail Lending and

w AXIS BANK LIMITED

Garden,

Natice under Sacion 13(Z) of SARFAES] Act calling upon the bomower | guassniors |

Paymeant
79, Srea Towers, 15t Floor, Buru Road,

Circla,
POSSESSION NOTICE UNDER RULE 8 (1) (For Immovable Property)
WHEREAS the Authonzed Officer of the Axis Bank Litd (Formerly known &= UTI Bank Lid ), having ils Registered Ofcec"TRISHUL®, Opp Samartheswar Templa, Near Law,
, Ahmedabad- 380008, among other places its Branch office at Retail Lending and Payment Group (Local OfficaBranch): Axis Bank Limited, D No_30-
22-T9, Sree Towers, 15t Floor, Eluru Road, Seetharamapuram Circle, Vijayawada — 520002 under the Secuntsabon and Reconstruction of Finencel Assets and Enforcement
of Security Interest Act, 2002 and in exencse of the powers confemed under secion 13(12) read with Rule 3 of the Security Interest (Enfiorcemant] Rubes, mma&mdl
Martgagors:-

PLACE: VLIAYAWADA

[TH WAME OF THE APPLICANT | LIABILITY

N0 | CO-APPLICANT GURANTORS AND ADDRESS MRS FROPERTIES OFFERED ECINTABLE MORTGAGE AMD DATE OF POSSESSION

1 |1 SR BASUDEY YADA, S/0 Dip Yadav, Rs. mm*&mmﬂmwmw , Viayawada Rural Mandal, Krishna
DMNo.2-1794, Kolavan Street, Rameversppadu,| 994960 | District, bearing RS No.130, Fiof No.12, wathin the Jurisdicion nfﬂmwnﬁna of the Vijayawada
Vigyawada, Andhra Pradesh - 521108 R Nines Dﬁuuuﬂﬂmﬁegmuﬁm n{'ﬂajmadnEaﬁtEmmﬂmmmm East :
(PROPRIETOR), ty- :Pmpaltydﬂ-ﬂumﬂmam
Cio irasring. Dioor Mo 45-H Four Thousand | in between the above four boundanes an exient of 3875 5q.Yds, or 1647 SqMis., of site in which
. Sengetn Enginsuring, v Ming Hundred | 20 Unspeciied and undvided shane of 47 Sq.¥ds., or 3020 Gq M=, of joint site.

. Bocide Viayaganien, Camency " i SCHEUDLE -B: In the shove sile of Schedule-A, Group House Constructed s Ground, First and

Vizyzwadz, Andhra Pradesh - 520004 Sity N | . ond Floor bulting under tha name & Style of “SRI SAI LAKSHMI NILAYAM in which Fist Mo FF-3
L SMT SHILPI YADAY, Cinly) in First Floor and bounded by: East : Opan to Sky, South © Open to Sky, West : Open o Sky, Morth
WO Basudev Yadew, DNo2-17%M, Kolaven + Steirane and Flat No.FF-2
Streat, Aamavarsppady, Vijgyawsda, Within the abowe four boundaries, Flat Mo.FF-3, in First Floor with & plinth erea of 931 SqFt, common
Andwa Pradesh - 521108 area of 69.0 5q.Ft, Car parking area of 84.0 Sq Ft, and with jont nghts and common areas, and com-
DEMAND NOTICE DATE:- 15-05-2024 man faciities belongs o the enfre “SRI SAI LAKSHM NILAYAM® end with all easement joint rights.
Loan Account No. PHROOGS00491685 Symbolic Possession;- 30-08-2024

DATE: 30082024 SOV- AUTHORIZED OFFICER

AXIS BANK LIMITED
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STAR OF MYSORE Tuesday 3rd September 2024 Reg. No. KA/SK/IMYS-71/2024-26/RMS-MY S Page-12

WE ARE HIRING BWWANTED R EIONETEE WANTED R WANTED SITES

For a leading Real Estate Company SOUTH FOR A REPUTED 1. Lal Bahaddur Shastri Nagar

Open Position 8
FURNISHIN TORE 2. Shanthaveri
SITE ENGINEERS- 6 nos INDIAN coo K ---l-j- ------ -s- ------ (-;- -§--9 ----- Gopalagowda Nagar

SALES EXECUTIVES- 4 nos * SALES STAFF -
Male and Female

3. Sri Sapthamathruka Layout

4. Devanur Layout

* MARKETING STAFF - 30x40, 40x60 & 50x80
Male with own vehicle Owners Please Contact :

canl: 96328 78777 / 78996 68555 [ 96867 14571 / 97416 24588

Send your Resume to and

HELPERS.
caii: 63646 13456

hiremenow235@gmail.com

OVEN SERVICES | "ieem (WANTED PLOT FOR RENT,
INDIAN / IMPORTED BE PLATINUM® WNTED LNT
Call for PLYWOOD & M. S. SRINIVAS SETTY or a repute
MICROWAVE OVENREPAIR[ | ORS | ' Prop : Swamy Jewel Craft i o diio L R R LS
99002 37315 s Shivarampet, Mysore 5,000sq.ft., to 20,000sq.ft.,
@ FAGTORY DEPO ES Expired on 03.09.2024. Main Road Facing
98459 63421 / 0821-4266495 10 YEARS WARRANTY e g o =
i ; PREFERRED AREAS :
Your memories & blessings
2.5 BHK 9901291267, 9845426862| | are evergreen in our hearts. Bamboo Bazaar, Agrahara,
. May your soul rest in peace Bannimantap, Hinkal Main Road,
HOME INTERIORS G0 [~CORTAINS & CURTAINS RODS me g oa V.V. Mohalla & Surrounding area.
4 2 5 L kh* * WALLPAPERS Deeply Mourned by : can: 91411 13111
. a o CUSTOMIZE WALLPAPERS Family Members, Friends & Relatives.

* INTERIOR BLIND

B * EXTERIOR BLIND
HomeSpace  §| |.wooDEN FLOORING TNTTFR SOIREVON, TORTNIRT
;.45 Mart * SPC FLOORING TowINRE-57130], HFARD #Y, BeTm: 08221-226236
@91 089 231 23 + ARTIFICIAL GRASS A www.nanjanaguducity. mre.gov.in
c"IBAG I“'I'Enlons gedoee: itstaff_ulb_nanjangud@yahoo.co.in
(ANCC Decor) ﬁosS_J: 3.3.3C/2m/15BmetEe £30/2024-25 Qo0 30.08.2024
PUBLI c N OT | c E # 582, 7th Main, Kalidasa Road, )
Vijayanagar 1st Stage, Mysore. - T PR <
Notice is hereby issued to the general ) y. 994484 %94y59 Jowane® IRoIPoL 153 Tz odeexacd 2020-21 oew
public at large that my client is intend- all 2022-233¢ mOIZIAD WBRT, DA RS TR JWFOHE
B [ e o s vy STAR OF MYSORE oG eemTIGS S samie Y
Slo  Mahdevappa, Chikkathayamma @J* S'I'nn nr MvsnnE & NHLBADT a7 enxnh  wwmeindd  decdeigolen
I Wlo Shivappa, Mahadevaswamy, S/o - o‘s{é ) VS gRadony Y IR LeoTENE $TF ALY RHERTRIOCT KW-13
Shiapgd, Emt, Mahadevamma Dio B D) DohIAY wPoh Zone 1999 Zere 2000 O WOTIFE WO
Shivappa and from her family members : b ) . ; eamom ' . ,:J‘ u PR
all are residing Do.No. 19, Devagalli Vil- Readers may make appropriate enquiries c “- 94485_25060 SO, TEBTRN Q- T FOLR0IT HoRTT; STATTRNS.
: regarding the Advertised product with the all: - o . o
lage, Jayapura Hobli, Mysuru Taluk, and 09 ; ©RIOINE, MOSNwesTe hitps:/fkppp.karnataka.gov.in/ 20T €0ETT =T,
; - d Advertisers concerned. Star of Mysore shall kA %, (WG %
my client has also entered into registered not be held liable for any consequences or 8951 6.68960 VR0R ToMR TRDIERD, BF JRE TRIZEORD ST
an agreement of sale dated 01/11/2023 entering into any commitment in relation to - 2 . 2
and he is under process with the said any?\ﬂvertlsementputbllshed|nth|sNewspaper. 98805 49879 TTOIT  LCBONIRY, AQRWIDTRNG. TTwone O[T B
Shivappa & others and his family mem- — Tanagemen g¥scmodT.
bers and they have also submitted some BCTIVLD
documents to my client with respec_t to :gr odos® 50355 Er3 (Te, exens
schedule property. As such, my client FORM G Ae. LINTY)
has decided to take regular registered INVITATION FOR EXPRESSION OF INTEREST FOR -
sale deed. GJS INFRATECH PRIVATE LIMITED OPERATING IN 1 |DMA/2024-25/WT/WORK_INDENT28510 15.55 |meama,
Hence, all the persons having any claim CONSTRUCTION OF FLATS AT MYSORE 2 [DMA/2024-25/WS/WORK_INDENT28538 | 121984 |[mem=s
against or in respect of the schedule (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India — : 5
property or any part thereof by way of (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 3 |DMA/2024-25/WS/WORK_INDENT28540 0.6374 EEEE
ift. inheri - RELEVANT PARTICULARS 4 [DMA/2024-25/BGWORK_INDENT2854 20307 |msms
sale, exchange, gift, inheritance, family 1. | Name of the corporate debtor along wih GJS INFRATECH PRIVATE LIMITED ey Uid s J| U s
a;rangemepht, po§sesi|otr1, lease, I|cerr110e, PAN & CIN/LLP No. PAN:AADCG5826A 5 [DMA/2024-25/0W/WORK_INDENT28624 0.5848 |mwws,
charge or otherwise what so ever are here CIN:U45200TG2009PTC065762 —
by requested to notify the same in writing 2. | Address of the registered office Plot No: 8528853, Sri Swamy Ayyappa O e e e U o] I e
to me with supporting documentary ﬁﬁe‘gﬁe&‘y‘vﬁ%ﬁ:& ngzﬁawgar‘]‘j%%%gjpfgdla 7 |DMA/2024-25/RD/WORK_INDENT28637 [ 55719 [m@%=3,
févi%epce at,me agd;ess fT;emiO?hed Ze;e 3. | URL of webstte NotAvalable 8 [DMA/2024-25/RD/WORK_INDENT28648 |  9.7858 [mz=a
In-below within ays from tne date 4. | Details of place where majority of fixed assets | Construction of flats at Mysore . ==
hereof, failing which the claim or claims AT 9 |DMA/2024-25/RD/WORK_INDENT28652 6.4934 |mewms,
if any of such person or persons will be 5. | Installed capacity of main products/ services | Semi-finished flats at Mysore 10]DMA/2024-25/RD/WORK_INDENT28653 |  8.67943 |moaimd,
ccgnsi(tjiere(i| to hdave belen \t/vaLve”d and/ odr 6. | Quantty and ivr?lgituffn'gﬁiga‘f?g:rm/ Actiity stopped long back 11|DMAJ2024-25/OW/WORK_INDENT28654|  3.4788 |mesies
abandoned and my client shall procee L
to purchase the szhedule propgrty and 7. | Number of employees/ workmen Company does not have any employee on roll 12|DMA/2024-25/0W/WORK _INDENT28658 2.6492 5055 5pE]
N . . as per records available with RP. X p————
. ;n%l client val not be respon5|ble for 8. | Further details including last available financial Can be sought by sending request to Resolution 13DMA/2024 25/RDNVORK_INDENT28659 L) AN
uture cgzs;gg?fESPROPERTY statements (with schedules) of two years, lists | Professional:gjscirp@yahoo.com 14|DMA/2024-25/RD/WORK_INDENT28661 10.535 "w"OS:“D 208
SUAEVULE PRUFERIT of creditors are available at URL: P Ep——
I A Land Bg.Sy.No. 115/2A measuring 20 9. | Eligibility for resolution applicants under section | Can be sought by sending request to Resolution 15|DMA/2024-25/RD/WORK_INDENT28663 8.6003 TodT, Ton®
guntas out of 1 acre 16 guntas situated 25(2)(h) of the Code s available at URL: Professional: gjscip@yahoo.com 16|DMA/2024-25/EL/WORK_INDENT28664 10.50 |@edsg wod
ﬁﬂtysafl:i?rglr:k \éi(l)ljr?gédﬁygpura Hobli, 10. | Last date for receipt of expression of interest | 18-09-02024 17|DMA/2024-25/BD/WORK_INDENT28666 8.7638 |m05%, TONG
y - 11.| Date of issue of provisional list of prospective | 28-09-2024 —_— - P N =
East by : Land of Salundi Papegowda resolution applicants ¢ BeF TRaC HomTE, IYMT Tdeh DMOF : 14/09/2024
Slo Late Malegowda, Sy. No. 115/2B 12.|Last date for submission of objections to| 3-10-2024 zeed 5:00 notdebwdn
West by : Land of Baradanapura Village provisionallist___ , : o BomTT S3000T DT0F 1 17/09/2024 B35 11.00 rosR
boundary 13. | Date of issue of final list of prospective resolution| 13-10-2024 noud: 1 5 SOROOT Do SOLE éénﬁs“ = R -
North by : Remaining land of Shivappa applcarts. —— Sl Gleptelipleelislal ol Coliad e RS R
Bg. Sy.No. 115/2A i e e e, | 18-0-2024 ¥ WTRTRARTY  OITIINGY  TILTMROY.
South by : Land of S. Nagaraju S/o to prospective resolution applicants P-TRERT RO TRIFT'SY RRBRCTT. 5%3 QTORIR,
Siddaramegowda Sy No. 110/6. 15. | Last date for submission of resolution plans 17112024 L ) . .
n:@rwoUds https:/lkppp.karnataka.gov.in/ TecwroTTg
Sd/- Palaksha, B.sc., LLB., 16. Process emailid to submit Expression of Interest | E-Mail: gjscirp@yahoo.com = ‘@i o u,_ s .
Advocate, KAR 1146/98 Mo Dommeti Surya Rama Krishna Saibaba m:af‘ o] ;@m. . . I
Off : No.646, 1st Floor, Narayan Place:03-09-2024 AB2—  RegNo: IBBIIPA-03/IP-NOD165/2018-2019112106 2. .07 L 30R0DE T esmen R LYFY FOFTRH 0.
Shastri Road, Behind Sitavilasa Date: Hyderabad Regi Add: Flat No. 104, Kavuri Supreme Enciave, T/~ R/~
Choultry, Mysore-24 FrGJS e Ptk ner ORP SAOTOROND Poactogth
. . [ ! 0 T3, SoRTEAR® SNy SonsInAm
Mob : 9448076718, Off: 0821-2623218 DIPRIMYSIKAVITA504/2024-25 SRS,

)

2" NOT GETTING YOUR STAR OF MYSORE
\ Call: 98452-96447 | 99003-82840
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